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DEMANDS FOR GRANTS (PUNJAB),
1991,92-Contd.

[English)

MR. DEPUTY-SPEAKER: The House
shall now take up further discussion and
voting on the Demands for Grants for
1991-92 in respect of Punjab.

Shri Hari Kishore Singn to continue his
speech,

'[Translation)

SHRI HARI KISHORE SINGH
(Shechar): Mr. Deputy Speaker, Sir, during
the course of a discussion in the recent past,
| had expressed regret for creating such a
situation in which the valuable time of such a
great scholar and economist like that of Shri
Manmohan Singh is being wasted. | am
referring to it specially because today the
Prime Minister of the country has left for
participating in G-15 meeting at Caracus. It
was in Caracus that the report of the South
commission was presented last year before
the world. Iwould like to quote from the book
“The changes to the South”.

PROF. PREM DHUMAL(Hamirpur): Is
this Punjab Budget? Are you speaking on
the Punjab-Budget?

SHRI HARI KISHOSRE SINGH: | am
speaking on the Punjab budget only. The
book | have referred to has been written by
Dr. Manmohan Singh. | am not taling of
anyone else. Whoever is conversant with
the namae of the South Commission and this
book, might be knowing that Shri Julius
Nyerere who received Nehru Peace Prize
and Indira Gandhi award was the Chairman
and D¢, Manmohan Singh was the Sacretary
General of the commission. Mr. Singhisthe
author of this book also. So, | am not going
1o say any thing for which you people are so
much cared. }t is written in this book:

(English] .
* AWORLD DIVIDED: Three and a half
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billion people, three quarters of all humanity,
live inthe developing countries. By the year
2000, the proportion will probably have risen
to fourfifths. Togetherthe developing coun-
tries — accounting for more than two thirds of
the earth’s land surface area — are often
called the Third World.

We refer to them as the South. Largely
by passed by the benefits of prosperity and
progress, they exist on the periphery of the
developed countries of the North. While
most of the people of the North are affluent,
most of the people of the South are poor;
while the economies of the North are gener-
ally strong and resilient, those of the Squth
are mostly weak and defenceless; while the
countries in the North are, by and large, in
control of their destinias, those of the South
are very vulnerable to external factors and
lacking in functional soveraignty.”

[ Transiation)
Lastly, | would like to quote:
[English}

“The primary bond that links the coun-
tries and peoples of the South is their desire
to escape from poverty and underdevelop-
ment and secure a better life for their citi-
zens. This shared aspiration is a foundation
for their solidarity, expressed through such
organizations asthe Groupof 77 —ofwhich
all countries of the South except China are
members — and the Non-Aligned Move-
ment, with a large and growing mambership
from all continents in the South.” | am refer-
ring to it because today the Hon. Prime
Minister alongwith several officers of the
Government of India and the foreign Minister
has gone to participate in the G—15 meeting.
it was necessa®y. In the first meeting, of
G-15 held last year at Kualalumpur the
Prime Minister, ShriVishwanath Pratap Singh
and the foreiga Minister, Shri LK. Gujaral
had participated. It is very distressing that-a
greet scholar like Shri Manmohan Singh
who is an authority onbasic problems of the
Sauth or the developing countries in the
global context has not gone thera. He is
busy with the Punjab Budget. So naturally,
he will not be there on a worid platform,
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where economic problems of the developing
countries are slated for a discussion today.
Inthe same context, itis also regrettable that
the present foreign Secretary, Shri
Muchukund Dubey who is an experienced
officer of international repute on UNCTAD or
any other agency of the United Nations and
before whom many digriitaries in the devel-
oping countries become nervous has ais2
not gone with the Prime Minister's delega-
tion today.

Mr. Deputy Speaker, Sir, the reason for
not holding elections in Punjab is known to
the whole House as well as the world at
large. But | would like to know as to by when
elections would be held in Punjab. | would
like to ask the Government in clear terms as
to why it did so when the date of elections
had been announced and all the polling
arrangements had already been completed.
Mr. Deputy Speaker, Sir, you as well as we
have experience of contesting elections.
About 100 candidates showed their courage
to contest the elections and were killed under
the present situation in Punjab.

15.00 hrs

| want to know, the House wants to
know, the country wants to know why the
elections have been postponed, at the last
moment. At that time the then Hon. Prime
Minister had shown his ignorance about the
postponement of elections. Respected
Chandrashekharji did not know about the
postponement of the elections. It was a
surprising situation that the supreme ruler of
the country was unaware of the elections
being postponed. We want to know when
there would ba a normal situation in Punjab.
Form whose point of view the normalcy
would be satisfactory? Would it be satisfac-
tory from the point of view of the House or the
Prime Minister or Chief Elaction Commis-
sioner of the country?

Mr. Deputy Speaker, Sir, we belong to
Janata Dal. Even the name of Chief election
Commissioner creates terror in the hearts of
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M.Ps elected from Bihar. It may be that his
name may cause ever heart attack. Thus,
you have to arrange the doctor also.

Recently, bye-elections have been hold
at several places. A number of manipula-
tions and irregularities have been commit-
ted. We alsoraised that mattarin this House.
On 18th instant, | along with former Finance
Minister Prof. Madhu Dandavate and for-
mer Home Minister Shri Mufti Mohammad
Szheh went to meet the Chief Elaction
Commissioner but w could not meet him.
God knows what type of God man i3 he;
What is his philosophy and to whom he
would meet. We used to go to Nirvachan
Bhawan earlier also but never had such an
experience. When the former Home Minis-
ter and the former Finance Minister tried to
search him, fortunately one constable who
was acquainted to Shri Mufti Saheb made
them to see Shri Bagga. At haff past three
we were told that elections were going to be
held at Gaya, Repolling on 61 booths was to
take place. At quarter past four, a notifica-
tion was issued to cancel the elections of
Gaya. Mr. Deputy Speaker, Sir, if you will not
protect the democratic process of the ¢oun-
try then who will do it? It is regrettable that
today....(Interruptions)

AN HON. MEMBER: ShrilLaloo Prasad
will do it.

SHRI HARI KISHORE SINGH: The
terror of Shri Laloo will disturb you for long.
Don't worry? why are you afraid of Shri
Laloo. Shri Laloo had said that you should
conduct elections with the help of military but
should not postpone the elections. | am
sorry to say that we will shed tears like an
important person unless protection to the
citizens of the country is given and demo-
cratic process is ensured. | meanto say that
pain in the heart may bitter the tongue also
and people may be forced to take sword in
their hands. They may also take A.K. —47. |
regret that | am condemning it. One hon.
Member elected from Punjab was not al-
lowed to enter the House and the National
Integration Council because he was carrying
a long sword with him. He could not take up
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oath in the House. | want to submit humbly
that the sword was given proper concept by
Guru Govind Singh. He was bom in Patna.
if you don't know, you please listen to me.
As he was born in Patna, | have also some
right to speak over it. Shri Guru Govind
Singh, a great man and a great Saint who
was born in Patna Sahib, had sacrificed a lot
to protect the culture and civilization of the
country. It is wrong not to participate in the
democratic process of the country in the
name of religion. | would appeal them that
the length of the sword will not decide the
fate of the country and the Sikh religion too,
does not permit to give importance to such
issues.

What to talk of the National Integration
Council? It has been constituted in a hurry.
With the result some persons have been left,
who were to be included in the Council. But
aven the Defence Minister of India has not
been included in the National Integration
Council Whom to blame? First of all, | would
request the Minister of State for Finance to
reconstitute the National Integration Council
andthe petty problems of Maharashtra should
not be brought to Delhi for solution. It has
never been so far. The Defence Minister of
India has been the member of the National
Integration Council since its inception. Now,
why he has been excluded. Tell me. Is he
not competent. If he is not capable of be-
coming a member of the council, how he
would defend the country. My hon. Col-
leagues will forgive me. It was appeared in
the newspapers and apropaganda was made
in the elections that in which capacity he was
contesting when he was not even a member
of the National Integration Council. That is
why | was stating...(Interruptions)....... Itis
very much related to Punjab because the
problem of Punjab has been created due to
your narrow mindedness. As long as narrow
mindedness would remain, the problem of
Punjab can't be solved... (Interruptions) Do
not say that at that time it was our govern-
ment. When it was our Government , you
were constantly pressurising us not to hold
elections in Punjab . This thing, | want to tell
to the country, I it is not so, you may refute
it. You were not in favour of holding the
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elections . It was not because you were
coward, but you wanted that the Govern-
ment may remain for some more time. You
wanted to be in the Government not for the
sake of power but for the requirement of the
country. There is no need to protect the
Government. It is the requirement of the
country. Think with an open mind. |want a
categorical assurance in the House as to
whan the elections in Punjab would be held?

As | said the other day we are not
opposing the budget proposals. We don't
want to oppose the budget. We want the
budget to be passed at the earliest. But what
is the remedy of narrow miridedness? When
would the democratic process begin in
Punjab? Willthe administration of Punjabbe
carried in the same manner as the Home
Ministry was doing earlier? We have one
example of it before us. You have deputed
the same persons who were posted there
five years ago. Had he any achievement as
he was upgraded to Director General,
C.R.P.F. a biggest organisation, in Delhi?
What was the necessity of sending him
back? It pains me to say that his behaviour
with general publio has not been good. |
know that it make no difference to call them
as alive citizens or dead citizens . His
conduct with his colleagues, senior officials
has not been good. H you want to listen
more, | shall narrate more examples. Butare
you rewarding him for not treating his
colleagues and senior officials. You have
created a wrong precedent by posting him
again there. Why he has been sent to
Punjab? Reply it. Don't enter into the
politics of Akal Takhat and Sikhs.

Indiraji was assassinated. Itwas wrong.
it was very wrong and blot. The Government
of this country could not protect the Prime
Minister of India. At least, the then Home
Minister should have resigned if not the
Defence Minister. You can think yourself
who was the Home Minister at that time.
Incidents occurred later also. These were
unhappy incidents. As par Government
statistics, 2300 people were killed and many
people were burnt alive. A Commission was
set up but what actlon was taken? Some of
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the accused were appointed as Ministers.
For the sake of Congress politics, you threw
Punjab into trouble. Lateron, the Akal Takht
was constructedin Punjab againstthe wishes
of Sikhs. The Government of India had
awarded acontractof eight to eleven hundred
crores of rupees but later on, it was reduced
to earth. Inconnection with Punjab, late Shri
Darbara Singh had told me that the persons
in Delhi would not allow Punjab to function.
He had mentioned the names of several
persons, In this regard. Shri Darbara Singh
had told this thing not only to me but to many
other persons. He had said this to the then
Prime Minister,Smt. Indira Gandhi and we
along with a delegation had met her. | want
to submit that the first requirement is to hold
elections in Punjab . The officer which is
named as General Dyer should be called
back. Give confidence to the people of
Punjab that political process will be started
there. It matters not much that which party
comes ta power. In many States, your party
is in power. You are holding elections in
Haryana and avoiding elections in Punjab. It
is not justified. | submit not to follow the
policy of narrowmindedness. Come forward
in the interest of the nation. Assure this
House and declare the date of holding elec-
tions in Punjab.

| conclude with these words.

SHRISHARAD DIGHE (Bombay—North
Central): Mr. Deputy-Speaker, Sir, | rise to
support the Demands for Grants for Punjab
for 1991-92. However, | am sorry to say that
really speaking from the propriety point of
view, there is no sufficient material placed
before this House as far as these Demands
are concerned. | have received only one
page stating some figures and the depart-
ments. And along with it, we have straighta-
way been supplied with the Punjab appro-
priation Bill. | feel that when there is no
popular Government in Punjab and when
Punjab is also not represented in this House,
it is the duty of the Government to put before
usthe performances, the different schemes,
the different policies and the details of what
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they propose to do as far as the remaining
months are concerned. Merely giving some
figures and departments does not throw any
light on the real financial position of Punjab.
And there cannot be a fruitful debate from
the financial point of view. Therefore, con-
sidering that string of the purse with this
House, we take this opportunity of discuss-
ing Punjab, namely, the political situation in
Punjab. Therefore, the whole debate Is
really speaking addressed to the Home
Ministry and not at all to the Finance Ministry.
I do not think that any of the points which we
shall raise and which we have been raising
are in any away appropriately replied to by
the Finance Ministry. It is because the
financial aspect of this Budget is not placed
before this House at all.

However, coming to the political situ-
ation in Punjab, | would say that elections in
Punjab have become a must now. Anditis
gratifying to note that the Home Minister,
during the last session itself, when he moved
for the extension of President's Rule in
Punjab, assured that elections would be
held in Punjab in February of nextyear. And
there have been frequent statements made
by him that elections in any case would be
held in Punjab by the 15th of February. |
would welcome that statement because
without elections, there appears to be no
way out now as far as the Punjab problem is
concerned. Today, Punjab is still a story of
untold miseries and there is no light at the
end of this tunnel. There does not seem to
be any way out from the daily dose of mind-
less killings, inhuman liquidation of families,
looting, extortion and kidnapping for ran-
som. Now, It has not been restricted only to
the three border districts of Punjab but it has
been spread overto all other areas of Punjab
and outside Punjab also likethe Terai areaof
UP, MP, Bihar, Haryana and chandigarh. i
has even reached Maharashtra. Only afew
days back, there was a bomb explosion in
the suburban train at Kalyan near Bombay.
So, the militant activities have reached evan
to a State like Maharashtra, Therefore, as |
was saying, this problem has to be tackled
as early as possible and as there cannot be
negotiations with anybody, elections are the
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only way out as far as this problem is con-
cemned. | read a report somewhere that
Home Minister has also said that there can-
not be any negotiations now because there
are nearly 37 factions in Punjab itself. And
we cannot hold any negotiations with any of
these factions fruitfully as there are several
factions existing today. Therefore, people
have to decide ultimately as to who should
represent Punjab and who should negotiate
with the Centre. Therefore, the date of 15th
February may be strictly adhered to by the
Central Government. Now, for no reason,
postponement of Punjab elections should
take place; that would affect the credibility of
this government and ultimately, it will com-
pletely be a mess as far as Punjab problem
is concerned. Therefore, | would urge upon
the government to stick to this time limit
whichthey have announced and at any cost,
there should be elections in Punjab.

| was happy to note that the proposal of
debarring the separatist from the elections
appear to have been dropped. That would
have created a further sense of alienation
among these people. Therefore, there should
not be any separate election law as far as
this State is concerned. We shall have to
take the risk and catch the bull by its horns.
With whatever army that can be deployed
and with whatever election machinery that
can be used, we must face the elections in
Punjab. Therefore, | hope that the reported
news that such a Bill to debar separatist has
been dropped is correct and | am happy that
it has now beenleftto the peoplethemselves
to elect proper representatives of their choice
to represent their State of Punjab.

Furtheron, lalso urge uponthe Govern-
ment to use all the diplomatic channels to
curtail the militant activities as far as Punjab
is concerned. As far as nuclear programme
is concerned, attempts are being made for
persuading this country, to join the NPT and
also to decide in favour of creating a nuclear
weapon free zone in south Asia. In this
connection, people like Bartholomew and
Blix have been visiting us and they are
putting pressure upon this country. | urge
upen the Government that this opportunity
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should be utilised at this stage to see that the
Pakistani training centres are abolished and
militants are not given any encouragement
across the border. Perhaps, after this there
would be some light as far as the Punjab
problem is concermned. There would be
peaceful elections and peace will be re-
sorted in Punjab as early as possible. When
this State joins the mainstream of this coun-
try again, there will be happiness not only in
Punjab, but in the whole country as well.

Certain measures have been taken by
the present Governor of Punjab and | wel-
come them. On the day of the 25th year of
the establishment of Punjab State, the
Governor has announced certain beneficial
measures such as ensuring development of
Punjab language inthe entire Punjab-speak-
ing regions, making Punjabi a second lan-
guage in the States of Haryana and Hima-
chal Pradesh, generating self~employment
for 1,000 youth, establishing a Lok Vikas
Institute for promoting and preserving the
Punjabi heritage, providing 1,000 villages
with improved sanitary environment and
providing safe drinking water. All such
measures will also help to create a condu-
cive effect not only to solve the problem in
Punjabbut also to have peaceful elections in
that State.

Steps should also be taken to encour-
age those youths who desire to retum to the
mainstream. After intercepting certain let-
ters, it has been found that they are tired of
the life of militancy and they are thinking in
terms of returning to the normal life of citi-
zens. Encouragement should be given to
such youth who want to rejoin the normal
political and social life of Punjab by giving up
their terrorist activities.

If all such steps are taken, | believe that
there will be peaceful elections in Punjab
and its problem will be solved and there will
be no further Punjab Budgets to be placed
before this House.

SHRI INDRAJIT GUPTA (Midnapore) :
Mr. Speaker, Sir, | share Mr. Dighe’s sense
of uncertainty as to whether the political



711 Demands for Grants
[Sh. Indrajit Gupta)

aspaects of this matter which are being de-
bated will be dealt with by the Finance Min-
isteror not. Of course, it is forthem to decide
but certainly this is a matter which has very
much todo with the Ministry of Home Affairs,
which is not represented here at this mo-
ment, because the questionof Punjab Budget
being debated here has a very relevant
bearing on the future of Presidential Rule in
that State. 1do not know whether the Minis-
ter is in a position to at least declare here
confidently that this is the last time when the
Parliament will be called upon 10 debate and
pass the Punjab Budget. if he can makethat
statement confidently, | would be very happy.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI SHAN-
TARAM POTDUKHE): The Minister has
akeady said that.

SHRI INDRAJIT GUPTA: Please re-
peat again what your Minister has said with
conviction.

Not very long ago, | think in the last
Session itself, the House practically unani-
mously was of the view that despite all the
risks and uncertainties we must go in for the
earliest possible elections in Punjab. There
is no way out. The Prime Minister himself
gave the assurance on the floorof the House
that elections are definitely going to be held
notlaterthanthe 15thof February. today, we
are now approaching the end of November.
So, we have two—and-a-half month left in
hand, as per the time span which the Prime
Minister had speltout. So, it depends onthat
now whether the elections are held or not,
whether the elected legislature comes into
existence and if it does, then perhaps we will
not time and again be called upon to perform
this unpleasant duty of discussing and
passing the Budget for the State of Punjab
which is being suflering under President’s
Rule for such an inordinately king time.

| also share Mr.Dighe's dissatisfaction
with the fact that we have not been provided
with any background material. We must
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know what is happening there, otherwise it
will be very difficult to make an assessment
of the situation on the ground in Punjab with
which this whole questionis intricately linked
up. Newspapers are the only source of
information and what we are reading therain
quite prominent headlines is that an opéra-
tion called Rakshak-lI has been launched.
Rakshak-1 is already over and Rakshak-|l
has been launched in which several thou-
sands of army troops plus paramilitary force
plus the Punjab police — altogether running
into thousands of people — have been de-
ployed and put under the State Govermn-
ment's authority to deploy them and use
them as they want. | have nothing against
that but why such a situation has become
necessary now, If the government does not
tell us anything then we are left to guess and
to make conjectures. Does it mean that the
situation has worsen? Up to now out of 12
districts in Punjab 9-districts have been
declared disturbed areas underthe Disturbed
Areas Act. Only three districts have been left
out. Now I find that those three remaining
districts have also been covered under the
Disturbed Areas Act. That does not surely
mean that the situation is improving. Rather
it seems to imply that in the Government's
assessment — it may be right or it may be

.wrong - the situation has deteriorated re-

quiring to bring the entire State under Dis-
turbed Areas Act plus launching of this
Rakshak Il Operation, So, we have notbeen
told anything. This sovereign House of the
country which is called upon to debate a
Budget of another State is not told anything
aboutthe situation there, as to which way we
are moving now. Are we expected to have
confidence that 'yes’' in two—and-a—half
months’ time, that the government would be
in a position to implement the assurance
given by the Prime Minister? | had my own
doubts at thattime. When he was giving that
assurance, at that time itself, Sir, | had said
in this House that it is very difficult for us 10
expect a firm date from an infirm Govern-
ment. Anyway, a firm date was given. We
were told that they will stick to that. Sir, do
you know the constitutional Implications? ¥
for any reason, they do not stick to the time,
thatis, for any reason, if the elections are not
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held by the 15th February, a fresh
Constitutional Amendmaent will have to be
made. | do not know whaether the praesent
Govemment is in a position to risk the pas-
sage of a Constitutional Amendment in both
the Houses.

So, it is a very serious matter. | should
say that the Govemment is really betwean
the devil and the deep sea. They have to
decide. But what | am sorrowful about is,
there is not a word about what | may call the
no law and order. One is law and order.
Second isthe question of security, that is the
question of deployment of security forces.
Alithat we understand. The other side of the
strategy which we were assured about was
that there, the developmental work would be
stepped up. More confidence should be put
on developmental work. You have fo isolate
the militants. You have to instil confidencein
the minds of the people. You have to helpto
attract the youths and also to create more
jobs, provide more employment opportuni-
ties. But what have you been doing? Why
have you not told anything? Why should the
House be kept in the dark in all these mat-
ters? Please tell us. Since the beginning of
this year upto now, what are those develop-
ment projects which you have been able to
start and how many new jobs you have
created? | know that the Govemorof Punjab
had publicly announced with some good
intentions, what he wants to do. It was just
now mentioned by Shri Dighe. Butthatis not
the something as accomplishing with the
help of the Centre, the programmes which
we were told that they were going to be
launched. How are you going to change the
mood of the people?

We were told nowthat the Rakshak Il is
necassary in order to instil confidence in the
people. Who told you that? | do not know. |
do not think that the government itself has
any confidence in these development pro-
grammes and projects which ittalks about so
much. I depends only on the gun and
nothing else. | am not saying that you do not
have to. You make security arrangement.
Obviously you have to. But what about the
other side of the strategy? The people who
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have for so many years been tossed about
between the terrorists’ violence on the one
hand and excesses committed by the police
on the other hand are not people who can
easily be given confidence now. It is avery
very difficult task for which we thought that
the entire country, all the political parties
should be mobilised by the government for
an all-out effort to approach the people of
the Punjab. But nothing is done. Nothing of
that kind is being done. We are left each to
himself to do whatever he likes.

So, my impression last time, when the
Prime Minister spoke was that leading upto
the election there should be a process of
creating an atmosphere of conciliation and
confidence among the people not only of
confrontation. If |was wrong, well Ibeg tobe
corrected. The strategy was aimed at isolat-
ing the militants. It was already there. |
agrea. Our Reports are also like that. The
mass of people are fed up now.

They are fed up with all these killings
and lootings and extortions and butchery
which are going on. They would also like
normal conditions to return when they can
lead a normal life.

Then the question of negotiations also
arises. Itisthe Government's duty; whether
it be the Governor there in Chandigarh orthe
Centre or jointly they have to think of which
are those parties, those forces, which are
those healthy elements, which are those
secular elements which are there present in
the Punjab with whom some kind of taks
formalfinformal mustbe heldin orderto pave
the way, to prepare the ground for an elec-
tion. We are not told anything about it.

Iwas horrified to read a news afewdays
ago in the paper that this fencing which is
being done on the border by us is of sub
standard material. It is being discussed
many times; it is going on for a long time. An
assurance was given that the entire border
was going to be fenced; a big part of it had
been done; something was remaining and
allthat. There was a news in the Press that
it was found that much of thisfencing, barbed
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wire fencing is of sub standard material. Ido
not know who the work was given — a con-
tractor or who is that fellow. But true to the
tradition of the Indian contractors perhaps it
is now said that part of this fencing has been
found to be of sub standard; they will not
stand any kind of strain or anything; and if
you pull them or push them, they crumble in
your hand. This is the way our security is
being looking after. | cannot expect the
Finance Ministry to reply to these points; it is
impossible when the whole thing is unsatis-
factory. When we discuss Punjab in the
House | demand that the Home Minister
mustbe present; otherwise, it shows an utter
lack of seriousness in this whole situation.
Why are we not told what is the latest posi-
tion regarding Pakistan's role in this whole
Punjab affairs?  Are they continuing to sup-
ply arms inthe sensethat they would like to?
But is it a fact that arms are still freely being
transported across the border? we are not
able to stop them or check them or have
them checked to some extent or nothing has
been done. Why are we not told about it?

There is much talk about the training
camps situated inside Pakistan across the
border. Some of my friends have recently
been publicly demanding that, if necessary,
we should take action to finish off those
camps. Well, that is a matter of high policy
which is not for me to determine. But, even
if the training camps do not operate, | think,
these militants in the Punjab, in so many
years, have been sufficiently well trained
and experienced to operate provided they
have the necessary arms, explosives, gre-
nade, detonators and all these things which
they are using, mines, Landmines they are
using with devastating effect. Does it mean
that actually the supply of weapons and
arms equipments coming across the border
has not diminishzd at all by our measures or
what?

You are spending money and asking us
to vote large sums of money. And one
aspect of that definitely is that security ar-
rangements have to be properly looked af-
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ter. But how can we discuss and debate
anything when there is not a shred of. paper
to give us any factual information at ali? so,
I think the Government is not serious about
this question at all. However, for the time
being, there is no point in labouring on all
this. | would like to know from the Govern-
ment whether they are prepared to assure
the House again that, as the Prime Minister
has said, there will be no going back from the
date which was given here of 15th February
for holding those elections; and sacondly
whether from now upto 15th February the
relianceis goingto be entirely onthe Rakshak
Il or it may be followed by some Rakshak lil
I do not know later on. That means holding
the whole State under Disturbed Areas Act
and pouring more and more troops and
para-military forces in. How does the wind
go the otherside of the strategy of some
development work of attracting pecple, of
giving them confidence, providing jobs for
the young fellows and doing something?
There is nothing about that. Anyway, | am
very much disturbed and worried by all this
and | hope that the Finance Ministry will at
least try to reply to these points; whatever
they can reply to, they should reply or don't
want to reply to, they may kindly refer them
to the Government; and we should be told at
a suitable time what exactly is the situation
on the ground.

SHRI AJOY MUKHOPADHYAY (Krish-
nagar): Mr. Deputy-Speaker, with a deep
sense of anguish and resentment | rise to
speak on the Demands for Grants for the
year 1991-92 in respect of Punjab.

Sir, the people of Punjab who stood in
the frontline of the struggle of Indian inde-
pendence, whose patriotism, valour, sacri-
fice and love for the country are written in
golden letters in our history, and who have
contributed a lot for the economic develop-
ment in post-independent India have now
become helpless and worst victims of the
extremists. Their unflinching urge for na-
tional unity and integrity is being suppressed
by the guns of extremists. Infact, the Indian
civilisation, its rich culture, and the noble
values, which are the products of the end-
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less sacrifices of ourforefathers, are burning
aflame in the holy land of Bhagat Singh and
innumerable other martyrs. ltis ashamefor
the entire country.

Everybody knowsthatitisthe Congress
(l) Government at the Centre which is re-
sponsible for the creation of such a danger-
ous process which has led to the present
disaster. But still, the peace—loving people
of Punjab and that of the entire country
expected that at least this time the Congress
{l) Government, taking lessons from the past
ten years, from the happenings of the past
ten years, would come forward to meet the
challenge o! the dark forces squarely and
would take efizctive measures in the right
direction. But unfortunately, that expecta-
tion has been totally belied. During the
regime of the five-month old Narasimha
Rao Government the situation has further
deteriorated very fastand now it has come to
an alarming stage. The promulgation of the
Disturbed Areas Act almost throughout the
State proves it. The deep senseof insecurity
and demoralisation has engulfed the entire
State. | would like to cite some revealing
facts.

Not only are innocent people irrespec-
tive of age being butchered daily, or inci-
dents of kidnapping, rapes, extortions, in-
timidation etc.., are occurring regularly as
before but the number of killings etc., are
also increasing rapidly. And during October
and the first week of November a record has
been created in this respaect. On November
4, one of our topmost valient leaders along
with his five colleagues was gunned down
during day time. 31 branches of nationalised
banks were burnt in one day. Since last
October many police officials along with their
family members have been killed and the
weapons including machine guns were taken

away.

Besides these, in order to create an
atmosphere in favour of Khalistan, extrem-
ists are going ahead with their plan to force
the people of the minority community to
migrate from that State — thus creating a
situation where Sikh migration from other
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States begins. Ludhiana,the nerve centre o°
small scale industries, has been selected by
them as one of the centrestoimplementthei:
evil designs. By now all the major industrial-
ists have shifted their industries in adjacent
States including Delhi. Many shop owners
belonging to the minority community in
Ludhiana area have migratedfrom the State.
The famous hosiery industry in Punjab is on
the varge of collapse. The fate of three lakh
workers attached with that industry be well
imagined.

The extremists are executing their plains
without the least resistance from the Gov-
ernment. The Central Government also is
not taking any notice of these dangerous
games. But is it not true that the large scale
migration of the people belonging to the
minority community will not only cause
enormous harmto the State alone but it may
have serious repercussions outsidethe State
also? But who will answer these questions?
Only the State Minister of Finance is present
here. There is no Minister from the Home
Department. Virtually there is no administra-
tion in Punjab and the government of india
has no Punjab policy. This is the state of
affairs going on.

For all practical purposes Punjab is now
being ruled at the dictates of the extremists.
The recruitment in the Government admini-
stration and all the public sector industries is
being made on the basis of the lists fur-
nished by the extremists. There is no se-
crecy in it. With the blessings of the extrem-
ists a section of the administration is harass-
ing the people and extorting money from the
like anything. Unholy nexus between the
extremists and a good number of bureau-
crats and police personnel is quite open.

But what the Central Government is
doing? Late Shri RajivGandhias Opposition
Leader and other leading Members of the
congress (I} often used to blame the
V.P.Singh Government that they had no
policy regarding Punjab State. But that
Govermnment, though in a half~hearted way,
took some initiatives to start a political proc-
ess. That was, of course, notpursued. Now,
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may | ask the present Government what
policy they are pursuing in regard to Punjab?
They are not taking into confidence this
House even not to speak of discussion with
thedifferent political parties. Whatevermight
have been said, the fact remains that during
the lastten years ailthe successive Govem-
maents have treated tha problem of Punjab
along with the problem of Kashmir and later
on that of Assam as a problem of law and
order. Butthe problem is much more bigger—
it is the problem of the unity and integrity of
the country upon which the future of India
depends.

The Government has committed to hold
election in Punjab by February 15, 1992. But
if the present state of affairs is allowed to
continue and peace.s not restored then the
Government will have no other option but to
approach this House again along with a
constitutian amendment Bill for postponment
of the election which will further encourage
the extremists and demoralise the people
who have all through stood against the
anti-nationalforces. There is nodoubtabout
it. Mere issuing statements and expressing
pious wishes cannot yield any result. The
passivity of the present Government has
crossed all limits. Even the media, particu-
larly the alectronic media are not being prop-
erly utilised not to speak of any political
action. It is amatter of deep concernthatthe
workers in Punjab who are consistently fight-
ing against the extremist activities along with
their fight for life and livelihood are being
subjected to heavy police repression includ-
ing frequent firing. A few days back, the
contractors’ labourers of FCI in Sangrur in
Punjab were agitating for their long standing
demands for better service conditions and
regularisation in service. Butthe FClauthor-
ity refused to sit with the Workers’ union for
a negoliated settlement. On the contrary,
they preferred 1o change the contractor uni-
laterally. Thereafter, police was called in
and firing took place and 40 workers were
wounded. Combing operation was also
conducted in the slums of the workers and a
number of leaders and organisers of the
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CITU were amrested. A few days back eight
workers were killed in police firing in Abohar
in Punjab. Is it the way to start a political
process, a democratic process?

In the prevailing situation in Punjab
where the most essential thing is to start and
develop democratic process, it is unthink-
able that democratic movement of the work-
ers will be suppressed in this way. So, |
would request the Government to come out
openly with what they want to do with the
Punjab problem.

The net result would be that the help-
lessness among the people will go on in-
creasing and very soon an opportunity will
be created where the extremists will be able
to create Kashmir-like situation in Punjab.
In that case the hands of Pakistan and other
foreign powers which are frantically trying to
destabilise India would be further strength-
ened.

In this connection, | would like to point
out that there is a major difference between
the situation in Kashmir and ia Punjab. in
Punjab the overwhelming majority the people
is against the concept of Khalistan. They are
against the extremists and their activities
and they are for national unity. They are
secular incharacter. Thatis evident from the
fact that despite all out efforts, the extrem-
ists did not succeed to communalise the
situation ia Punjab. They could not disturb
the communal harmony of the State. Not a
single communal riot took place in Punjab
during this period. | think that the Govemn-
ment should take cognisance of this reality
and come forward to take an all out offen-
sive, both administrative and political, against
the extremists. Simultaneously, the genuine
aspirations of the people of Punjab must be
honoured and fulfilled, with no further
dilly—dallying. The Government is not realis-
ing the seriousness of the situation. Through
their action it is not reflected. | would, there-
fore, request the Government to realise the
seriousness of the situation and come for-
ward, firstly, to streamline the administration
and to take determined steps by ensuring
people’s support and cooperation for estab-
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lishing peace and for saving the life and
property of the people.

Secondly, the process of implementa-
tion of the Rajiv Longowal Accord is to be
started forthwith and accordingly handing
ovar Chandigarh to Punjab and full compen-
sation to Haryana for that should be com-
pleted within a time limit. The issue of water
dispute be immediately referred to the su-
preme Court. The culprits of 1984 Delhi riots
be punished immediately. The Punjabi lan-
guage be given proper status. Above all, the
Centre—State relations be restructured with
a view 1o give more autonomy to the States,
ifrckiding Punjab.

16.00 hrs.

Thirdly, | would urge upon all political
parties of the country, particularly the major
political parties — including the Congress (1)
- to start and develop a political process in
the State with right earnest. Finally, | would
request the Government to spell out their
policy in regard to Punjab. They should
immediately start a dialogue with all the
secular political parties of the country with a
view to arrive at a consensus. | do believe
that if we can go forward in solving the
Punjab problem by combining all the forces,
then It will be possible to open the doors to
tackle the Kashmir problem with less diffi-
culty and the extremists all over the country
and their masters abroad will be demoral-
ised.

it the Government and all the patriotic
political parties fail to respond to the call of
the situation and do not rise to the occasion
to meet the challenge of the dark horses,
history will not forgive us.

Withthese words lconclude my speech.
[ Fransiation]

. PROF.PREMDHUMAL (Hamirpur): Mr.
Deputy Speaker, Sir, Prior to me, many
speakers have drawn attention to this fact.
The Gentral Government is neither seriaus
about Punjab problem nor Punjab Budget.
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When the whole country and different states
are prepa’ing for the the next Budget, we are
presentir3 the Budget of the year of which
eight menths have elapsed.

16.03 hrs.

E‘SHRIMATI MALINI BHATTACHARAYA in
the chara

Small scale industries have contrib-
uted a lot of to reduce unemployment, pro-
vide employment opportunities and
strengthen the economy of the area. The
Despite adverse situation, the small scale
industrial sector of Punjab is contributing in
asignificamt manner. | was in Punjabyester-
day and | met such several people and
labourars. There aremany smallkilns where
labourers work. 1t is unfortunate thatthere
is shortage of copper, coal also etc. Thers is
a shortage of raw material which is used by
small scale industries. Prior to me, senior
leader Shri Indrajit Gupta has drawn atten-
tion towards it that a small piece of paper
relating to Budget has beengiventous. ifind
that the Government is making propoganda
time and againthat Punjabis marching ahead
in the field of industry and agriculture. It is
maintaining its earlier position. if you see
item No. 13 which is earmarked for indus-
tries, only 10 crores, 51 lakhs and 38 thou-
sand of rupees have been allocated for in-
dustries in Punjab. What progress in the
field ot industries willbe made there withthis
amount by the Government. The first re-
quirement which is the concem of Central
Government also, is that the raw material
should be supplied there sos that the people
engaged in small industries could get em-
ployment, and earn their livelihood. It would
help to contain the problem of terrorism to
some extent. The second problem is of
banking facility which islinked withthe Budget
and the Central Governmaent is also directly
concerned with it. In Punjab, small industri-
alists generate employment for themselves
as well for some other people by investing a
small capital and working hard. But you
have imposedthe same economic strictness
in Punjab too. Devaluation of rupee has
reduced the banking limit from 30 to 40
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percent. Hence the Banking limit fixed in
banks for small industrialist should be en-
hanced from 30 to 40 percent automatically.
The Government has to take the initiative
from its own side otherwise if the small
industries are closed due to lack of money
. and raw material, it will increase unemploy-
ment as well as other problems also.

Small units are showing good results.
Solhopethatthe Central Government would
realise its responsibility. That is directly
linked with their administrative responsibil-
ity. Thus, it will solve the problem of small
industrialists.

The third suggestion is relating to smali
industries. There is a shortage of raw mate-
rial and it is costly also. You will prepare the
newyear's budget. Once | had suggested fo
revise the limit of Central Excise duty im-
posad by the Central Government There are
a number of small industries in Punjab.
Thesecan'tbearthe burden of Central Excise
duty for long. The people are tired of bifur-
cating their units. There is a large number of
small units. The whole productionis goingto
be closed owing to devaluation of rupee and
keeping the exemption limit same. It will
increase unemployment.

People arerecruited in Military andpara-
military forces on the basis of population of
the States. Punjab, Haryana, Himachal
Pradesh and Jammu & Kashmir are small
States. Thew population of these States is
less, but if you see the past history you will
find that a large number of people belonging
to these States have been working in military
and para-military forces to defend the coun-
try. The change in law has increased unem-
ployment there. The youths of, Himachal
Pradesh, Haryana and Jammu & Kashmir
are getting less opportunity to get them-
salves recruited in military. The results are
before you. The youth of Punjab loves
weapons. If you don't give weapons in their
hands, i you don™ recruit them in para-mili-
tary forces, other recruiting forces will ap-
pear to rectuit then. The recruiting forces
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have appeared before you. They are supply-
ing weapons to them, The youths who used
to defend the country are attacking it now.
You have to adopt a certain policy in this
respect and increase the number in the
recruitment for military and para-military
forces. .

Madam Chairman, | would like to cit an
example of discrimination by the Central
Government against Punjab. During the last
session of Rajya Sabha it was asked in
question No. 60 as to what compensation is
paid to the nextof the kin of the persons killed
by terrorists. In reply to it, the hon. Minister
has stated in the Rajya Sabha that Rs. one
lakh is paid to the family of deceased who
has been killed by the terrorists, in Jammu
and Kashmir and Assam. But in case of
Punjab, only Rs. 50,000/~ is paid. Has the life
of man in Punjab bacome cheaper?

Our Hon. Prime Minister has already
declared and the speakers who spoke be-
fore me have also said that elections should
be held there on or before 15th February
definitely.

Theydidn't gettime to visit Punjab. Both
the Union Ministry of Home Affairs and the
Minister of State for Home Affairs have not
visited Punjab so far. Yes, the Government
has deployed Army there. Shriindrajit Gupta,
has said that the situation is improving. | am
coming to that also. The situation has im-
provedto the extentthat while only 9 districts
were declared disturbed earlier, now three
more have been added to the distributed
districts. Somaformer legislators from Punjab
met meon Friday. They were saying that the
B.J.P. doesn’t support the idea of holding
elections any more. | told them that the
B.J.P. had always supported the idea of
holding elections and the Party had always
maintainedthat before holding elections, the
Government should create conditions con-
ducivefor holding free and fair polls. Another
questionthat is put before us is regarding our
decision o participate in the elections an-
nounced earlier. nthis regard, | would liketo
submit that on national issues like this, eve-
ryone should risa above party lines. Tha
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elections announced earlier would have
certainly taken place but for the Congress
decision to boycott it. When that party took
this decision, pressure groups within the
party insisted that the party would be thrown
out of the State’s political scene if it boy-
cotted the polis. Then, some friends who had
filed nomination papers, decided to with-
draw from the contest, We said at that time
that the situation was not conducive. While
on the one hand, the Government had an-
nounced holding of elections, on the other,
some political parties were boycotting it. Did
they intend to hand over the State to the
Militants? Despite all this, some parties had
the courage to contest the elections. Not-
withstanding the influences between the
State Unit and the Central leadership, the
C.P.lL. put up its candidates. if not in hun-
dreds at least 38 candidates were killed. As
Shri Indrajit Gupta mentioned, the militants
are now in possession of the latest weap-
ons. According to reports they have ac-
quired the technique to manufacture remote
control explosives in the country itself. This
was demonstrated in their attack on Dr.
Baldev Prakash, the national Vice-President
ofthe B.J.P. Hence, the Government should
keep an eternal vigil in this regard.

Although | did not wish to criticize any
individual personally, | would like to-make
certain things clear in view of the repeated
references to my party and certain objec-
tions raised by Shri Hari Kishore Singh. in
some context, our party's leader and Leader
of the Opposition, Shri Lal Krishna Advani
said that after Shri Lal Bahadur Shastri India
has got a Prime Minister who deserves our
respect. Shri Singh did not relish that praise.
He said that Shri Advani should have said
the same of Shri Mararji Desai and other
leaders. Now if one mentions the name of
one's father or Grandfather, it doesn't mean
that one has forgotten the name of one’s
great grandfather. According to Shri Hari
Kishore Singh, some positive cbservations
made about a certain individual tantamounts
to giving that person a clean chit. My friend
gets a little disturbed whenthe Leader of the
Opposition. says something positive about
the Prime Minister of the country, but he
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preferred to maintain adiscreet silence when
an hon’ble Member belonging to his Party
choseto shake hands with Simranjeset Singh
Mann, about whom Shri Singh made a refer-
ence in his speech. Simranjeet Singh Mann
is the person who wanted to enter the Parlia-
mant House with a three feet long sword, he
did not attend either the Parliament session
or the N.1.C. meeting.

SHRI HARI KISHORE SINGH: Madam
Chairperson, | had said that it is wrong. The
importance of religion cannot be measured
by the length of the sword. With regard to the
certificate issue, | had just said that Shri
Advani could have recalled at least those
people who had a great deal of respect for
him.

PROF. PREM DHUMAL: Madam, you
might have observed that even in his clarifi-
cation Shri Singh has not expressed any
regret about an hon’ble Member of his party
sharing a platform with a person indulging in
communal politics in the name of religion
(Interruptions)...... Bhogendra Jhaji, you
have also said what he has said. He did say
that it was wrong on the part of Shri Mann to
bring the sword along with him but he didn't
condemn Syed Shahabuddin associating
himself with suchaperson...... (Interruptions)

SHRIBHOGENDRA JHA (Madhubani):
After you had referred to that issue, he did
condemn the people involved.

[English)

MR. CHAIRMAN: There should not be
any cross talk. Mr. Dhumad, have you
yielded?

(Interruptions)
[Translation)

PROF. PREM DHUMAL: No, Madam,
Apart from this, an allegation was also re-
peatedly levelled that the elections could not
be held earlier because of B.J.P’s opposition
to t. When in 1989, elections to the Lok
Sabha were held in Punjab, the Congress
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Party was at the heim of atfairs at the Centre.
The Chandra Shekhar Government was in
power at the centre, when elections were
held to the Municipal Corporations of Ludhi-
ana, Jalandhar and Amritsar, Our party put
pressure on your Government only with
regard to the Punjab elections. Apart from
this your Government did many things for
which you alone are responsible and you
accuse the B.J.P. for your failures. Tomor-
row if there is any problem in your house, you
will say that you didn't solve it because of
pressure fromthe B.J.P. There is a saying in
Punjabi“Nanga Put, Vich Khele'. The Janata
Dal has no stake in Punjab. The parties
which have a stake in the State are aware of
its tragedy. Only by taking the name of
K.P.S. Gill... (Interruptions)

SHRI CHANDRAJEET YADAV
{Azamgarh}: The entire nation, not the par-
ties has a staka in the State.

PROF.PREMDHUMAL : 1 agreetothat,
Isaidthat the parties are involved. lf you look
back, you will find that K.P.S. Gill, the pres-
ent Director-General of Punjab Police, to
whom you made a reference, was holding
the same post, when your party was in power
atthe Centre. But nowthatthe Congress has
re-appointed him, you say that he is worse
than General Dyer. So, during your tenure
he was a very good person but with the
change of power he has ceased to be agood
person. Therefore, | request you not to raise
such issues to gain political mileage. Please
visit Punjab and study the situationthere and
acquaint yourself with the ground realities. |
hope that the friends coming from that area
will throw light on that and tell you about the
ground realities. The Punjab problem cannot
be solved by giving sermons and issuing
edicts from here. You were not able to solve
it even when you were in the Government.
You couldn’t do it because it has been ob-
served that more problems emerge when
political parties give priority to their vested
interests. This happened in 1978 also when
the Congress extended its supportto the Dal
Khaisa. However, they started condemning
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it fater on. Pleasa think about Punjab objec-
tively. You always taltk about national inter-
est. Then look at this problem with the na-
tional interest in mind, look whether the
situation in the State is conducive to holding
elections. i so, let the elections be held,
irrespective of who wins. The Indian elector-
ate has become mature enough and they
would throw out any Government found
incompatent. Therefore, lwould liketo humbly
appeal to one and all that the discussion on
the Punjab Budget should not be utilised for
political harangue. Every Member utilised
such opportunities to put forth his judgment.
Here, | would request the hon. Prime Minis-
ter and Minister of Home Affairs to visit
Punjab in order to instil a sense of confi-
dencs in the minds of the people of Punjab
that the Union Government stands by them
through thick and thin. As the hon. Member
belonging to the C.P.l.,, who spoke before
me observed, it is the only way out. The one
silver lining amidst these dark clouds hover-
ing over Punjab is that despite all these
violence and bloodshed, the problem has
not assumed a communal tinge. Both the
Hindus and Sikhsinthe State are united and
both the communities are fed up with the
militants. The people are prepared to sup-
pont any positive step of the Government.
Tharefore, the Government should make a
sincere effort to solve the Punjab tangle by
making use of this opportunity. i the situ-
ation is conducive to holding free and fair
polls, then slections should ba held without
thinking over matters like who the victor
would be. if it functions properly, the people
would support it and if not, the people would
change It

Lastly, | would like to submit to the
Union Government that every issue has its
own importance but the Government shouid
give importance 1o the Punjab and Kashmir
issuas and a truly representative meeting of
the National integration Council can be held
only when more and more paopie from Punjab
participate in it. In fact, the people who are
living in Punjab and are facing untold suffer-
ings have first hand information about the
actual situation in Punjab than those leaders
who give long lectures here after going
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through newspaper reports. As my friend
Shri Harl Kishore Singh correctly observed
just now when a person went on a long
journey, his near and dear ones used to
performthe 'Shradh™ceremony forthey were
not sure whether the person would return
home safely or not. Today, a similar situation
is there in Punjab. Many people from Uttar
Pradesh and Bihar work in that state as
labourers. Today, when a person goes out of
his house in Punjab, the family members
keep their fingers crossed till he returns in
the evening. Under the circumstances, the
Government should initiate a dialogue with
the nationalist forces within Punjab, even if
they are not affiliated to any party, in orderto
bring about a solution to the Punjab problem.

Vary little time is left and the Govern-
ment will have to take appropriate step atthe
earliest. | would like to appeal once again to
one and all that instead of levelling allega-
tions against each other, they should place
before the House whatever concrete sug-
gestions they have in their mind. | sincerely
hope that we won't have the misfortune to
pass the Punjab Budget once again in this
Parliament after eight months. If the Govern-
ment is sincere and takes appropriate steps,
|amconfidentthat free and fair polls could be
held in the state and the problem can be
solved because the common man in the
state wants nothing but peace.

SHRI DHARAMPAL SINGH MALIK
(Sonepat): Madam Chairperson, | have stood
up to support the Punjab Budget. Madam,
very little has been said about the Punjab
Budget and the hon. Members have cor-
rectly obsarved that much cannot be said
about the Budget, since very little details
have been given. Only the amount of expen-
diture has been given against each depart-
ment.

Madam, | would like 1o say that we
cannot eradicate any disease unless we
reach its roots. The han. Member who spoke
before me made two or three very important
points and | support them. First of all, this
issue should not be politicised and secondly
concrele suggestion should be givento solve
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the problem. | feel that our political parties
and leaders are to be blamed for the Punjab
problem. If one looks at the history of Punjab,
one will find that during the preparation days
ShriKhizar Hyat Khan was the premier of the
province, Sir, Sikandar Hyat Khan was the
Premier till 1946. In 1946 tha Congress
formed the Government and ShriGopi Chand
Bhargava was elected Chief Minister. After
that Shri Bhimsen Sachar became the Chief
Minister, and the first and last Sikh Chief
Minister of joint Punjab was Shri Pratap
Singh Kairon. What | want to say is that
Punjab has had many non-Sikh Chief Minis-
ters. In pre - partition Punjab, all the Chief
Ministers were Muslims and in Joint Punjab,
out of the four Chief Ministers, Shri Pratap
Singh Kairon was the only Sikh Chief Minis-
ter. After Kairon, Comrade Ram Kishan
assumed office in 1965 and he continued in
office till November 1, 1966, the day when
the State of Haryana was formed. Political
leaders partitioned the State to promote their
political interests. They thought on commu-
nal lines to gain political mileage and ex-
ploited the sentiments of the masses. People
got swayed by the hysteria created by these
people. In my view, separation of Sikhs and
non-Sikhs was the only basis on which
Punjab was partitioned.

Madam, when property is partitioned
between two brothers, certain things remain
disputed. Similarly when Punjab was divided
and Haryana was created, some disputes
like Chandigarh, Abohar Fazilka and waters
of the SYL Canal came to the fore. The
dispute over Sharing of waters among Har-
yana, Punjab and Rajasthan has acquired
an international dimension over the years.
The politicians are to be squarely blamed for
these disputes. The Shah Commission was
appointed to resolve these disputes. The
Shah Commission in its award stated that
Chandigarh should be givento Haryana, 4.8
MAF water from SYL should be given to
Haryana and Abohar and Fazllkka should
also be given to Haryana. At that time,
Chowdhury Devi Lal was the Leader of the
Opposition. He opposed the recommenda-
tions of the Commission tooth and nailonthe
ground that the Commission was appeinted
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by Shrimati Indira Gandhi. Thus, the dis-
putes continued to pester. Then in 1971
Indira Ji took some decisions which came to
be known as the Indira Gandhi Award of
1971. These people opposed that as well
and called for the implementation of the
Shah Commission. While Chandigarh was
given, the water allocated to it was reduced
and even some villages of Abohar Fazilka
were taken away from Haryana. This aggra-
vated the situation and an agitation was
launched in 1971 in which many students
were shot dead in Rewari, Many people
including Choudhary Devi Lal courted arrest
in protest against the Indira Gandhi Award
and these people refused to accept the
Award,

After that , Shrimati Indira Gandhi
launched the work on this Canal in 1982.
After Shrimati Gandhi's assasination, Shri
Rajiv Gandhi took the initiative to solve the
problem and underthe 1985 Rajiv-Longowal
Accord, Chandigarh was taken away from
us in lieu of some villages. Even Abohar and
Fazilka were taken away from us and even
our share of water was considerably re-
duced under the Eradi Commission Report.
Now, the Opposition including Choudhury
Devi Lal said about five days back that they
are ready to accept all this only when the
1971 Indira Gandhi Award is implemented.
They leave the latest Award and start talking
about the previous Award, What was the
reason for dispute. The leaders of Haryana
exploited the feelings of the people to win
elections and the same is done by the lead-
ers in Punjab. Actually, every party was
responsible for it. But if the Congress Party
is 10 per cent responsible, the opposition
parties are 90 per cent responsible. Be-
cause, most of time, the Congress Party was
in power. When any party is in power, it never
wantsto destabilise its Government. But the
opposition parties talk of exploitation for their
selfish ends. | know that today there is no
representative from Punjab in this House. If
we represent Punjab, what objection we
may have. It will be better if the Sikhs repre-
sent the Hindus and the Hindus represent
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the Sikhs. The Muslims represent the Hin-
dus and the Hindus represent the Muslims.
If we do not think on these lines, we are
worsening the situation. It has no meaning if
| represent myself.

1 would only like to submit in this regard
that if we startconsidering thisissuein anon-
political way, it can be solved just in two
minutes. While giving our lectures we give
answers also in our lectures. Atonetime we
ourselves say that the Congress Party is
responsible for it and the Government is not
able to solve this problem and after a short-
while add that arms are being supplied from
outside and Pakistan is imparting training to
the terrorists. Has the Congress Party asked
them to go to Pakistan and take training?
Everyone wants to solve this problem and it
can be solved. But it will be better if with the
solution of this problem one's chair is also
saved. This issue is nottaken very seriously.

| would like to submit here two or three
points on which my state has dispute with
Punjab. They are related with Budget too.
Unless allocations are made forthese things
in the next Budget, we are not going to get
anything till then. The major dispute is over
the canal on which the Bhakra Dam has
been constructed and which comes to Har-
yanathrough Punjab and Haryana gets water
from it. Near about 10 days ago, that canal
has been damaged through bomb explo-
sion. This is the dispute. Some michevious
elements aretrying to vitiate the atmosphere
there and political leaders and political par-
tiesfan santiments there for theirown vested
interests. In this Budget, there is no mention
about the allocation for minor irrigation or
irrigation and power. Specially, funds should
be allocated for the digging of S.Y.L. canal.
Those funds are given from the centre but no
mention has been made in the Budget inthis
regard. Unless these funds are allocated,
work cannot be completed on this canal.
Thousands of crores of rupees have already
been spent in Haryana and Punjab both, for
digging of this SYL canal. 93 per cent of work
has already been compleated only 17 per-
cent remains in which work on bridges and
lining are included. Due to the non-comple-
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tion of work, the water we would have got in
1968, is still out of our reach after 25 years.
‘i Haryana or Rajasthan today gets water
from the canal, the production of Haryana
will increase by one and a half fold. If the
saving of the farmer is Rs. 100 today, it will
riseto Rs. 150, if he starts getting water from
SYL canal. Therefore, | would request that
funds should be allocated in this Budget for
the completion of S.Y.L. canal. It is not so
that Punjab is getting that water. That water
goes to Pakistan. The water, which gives
greenery to our Rajasthan and Haryana,
goes to Pakistan. Under the Indo-Pak Water
Treaty of 1955 India has purchased that
water for a sum of Rs. 110 crore. But we are
notgetting that water. The Thein dam project
is lying pending. But no mention is made
about it in any Budget. As nothing has been
done on this project the water of Ravi is not
going into Beas. When Beas is able to get
water from Ravi, it will discharge that water
into Sutlej. Water of Ravi and Sutlej goes to
Pakistan. But no provision has been made in
the Budget. It should have been done. |
would like to make some suggestions. Some
people think that this situation in Punjab has
arisen due to unemployment. Some jobless
youths are indulging in such terrorist activi-
ties. But it is not so. On the one hand, we say
that Punjab has the highest per-capita in-
comae in the country. On the other hand, we
just comment by reading newspapers. Many
people do not know the situation there or had
never visited Amritsar. It is easy to make
long speeches and write a book but it cannot
make anyone's life. if poverty and unem-
ployment were the only reasons for terror-
ism, it could have happened in Bihar and
Uttar Pradesh first. The youths in Punjab
have been misled and there is no problem of
unemployment. In the same of securing live-
lihood for them, the political leaders serve
their own interests. Suggestions are made
that a political solution should be found when
Shri V.P. Singh came to power, he visited
Punjab. A 'sarcpa’ was presented to him. He
was of the view that the Congress Party was
not working properly. Atthough, he himself
was in the Congress Party once and had
never accepted 'saropa’then. Butlateron he
went there all of a sudden and no talks were
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ever held since then. They fight over water
dispute. Ask them what is the reason of their
dispute. They won't be able to tell why there
is terrorism in Punjab. Not a single political
leader supporters those terrorists. They don't
say that we are supporters of Khalistan orwe
support it. Butthey give importance to news-
papers. The number of incident which take
place in Bihar is much more than that take
place in Punjab. But in Bihar it is called
personal enmity whereas in Punjab the
incident of enimity are also described as
terrorism, You can find the ratio of incidents
in Punjab and Bihar. Some people loot
others inthe name of old enmity and ithas no
concern with terrorism. Unless this disease
is cured permanently, these political leaders
will continue to misled the terrorists by their
speeches. Sometimes, they say that the
dispute is over SYL canal and also say that
they will not hand over Chandigarh to Har-
yana, even every child of Punjab will scari-
fice his life for Chandigarh and they will not
let water be discharged into SYL canal be-
cause it will destroy them. Such excuses are
being made by these leaders but their inten-
tion behind it is something different. | would
request that the 7 per cent work remaining
on the SYL canal should be completed.
Several times the workers are killed and
even the Chief Engineer has been Kkilled
there. The funds allocated from the Centre
are spent entirely on the administrative set-
up. The officers use their cars for unofficial
purpose and the entire allocated funds are
spent on the upkeep of their bungalows.
Since the machineries are lying unused,
they are getting spoiled and rusted | would
request that the completion of the 7 per cent
work left should be given tothe Border Road
Organisation, which is a semi-military de-
partment. The day, work on this canal is
completed, fifty per cent of the problem will
be solved.

Now remains the question of Chandi-
garh, Abohar and Fazilka. Four Awards have
already been given. The Government can
implement any of the Awards. It will satisfy
the people. They have nothing to do with
Chandigarh. They might be concerned with
the water of SYL which will go into the fields
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of farmers. The masses are not concerned
whether their capital is Rohtak, Chandigarh
orDelhi. These issues are only riased by the
leaders for their own interests.

Today, the situation there is worsening
a lot. When the general elections were held,
the elections in that State were also sched-
uled to be held on 20th or 22nd of June with
them but due to the killing of several candi-
datesthe elections were either postponed or
cancelled. They also know it that the law and
order situation should be disturbed anyhow
andto frustrate the legal process. Many non-
serious candidates also stand in the elec-
tion. The sections of our Representation of
Peoples Act are such that any person who
has attained the specified age and who is a
citizen of this country, can stand in the elec-
tion. Some people knowingly get the nomi-
nation filed by a 90 year-old person so that
the election is postponed in case he dies.
Therefore, | would request that to lessen the
number of non-serious candidates, a provi-
sion should be made by amending the
Representation of Peoples Act.

The issues regarding issuing of identity
cards and fencing of border are also raised.
If these identity cards are made in large
quantity, the expenditure will not be more
thanRs. 5toRs. 7 percard. If they are issued
to all the citizens of Punjab, who are above
18years, they can properly vote. The presid-
ing officer should sign the identity cards of
the voters. Electronio voting machines should
be installed there. if elections are held there,
there will be a State Assembly and there will
be no need to pass the State Budget from
here. The issue of installing these machines
was raised during the elections in 1989 also.
Already a iot of money has been spent on
them. The Government has said that they
can be installed in 150 constituencies but ho
action has yet been taken in this regard. |
would request you not 1o see this problem
politically. Everyone should feel the distress
of Punjab as his own distress and it is not
concerned with any political party. Only then,
we can solve this problem.
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With these words, | conclude and sup-
port this Budget.

[English]

SHRICHITTABASU (Barasat): Madam
Chairperson, | expected the Government to
make a statement about the assessmaent of
the situation in Punjab and also about the
plan of action, the Government want to fol-
low to solve the Punjab problem. Madam, |
think you will agree with me when | say that
there has been no assessment and that
there has been no indication as to the plan of
action to meet the situation in Punjab.

My assessment of the situation is that
there is no possibility of decline in Punjab
militancy in the near future. On the other
hand, the situation in Punjab has deterio-
rated; incidents of insurgency have in-
creased. And this has increased after the
assumption of Office by the Congress, after
the election in June.

During the period when the Congress
was functioning as an opposition party in this
House, all aiong they have been claiming -
particularly Mr. Chidambaram and some
others who adorn the Treasury Benches
today - that the National Front Government
has no perspective of the Punjab problem
and has no policy regarding Punjab. You
might have witnessed that in this House,
Madam, | was interested to see in their
election manifesto, as to whether they have
any policy regarding Punjab. Fortunately |
saw it. It is for the benefit of the House to
know the approach of the Congress regard-
ing the Punjab problem which has found a
place in the election manifesto of May last. |
may quote only a few lines.

It says:

“The writ of the Congress has
ceased to run in large parts of the
State”.

In May, the election Manifesto says this.
This is the direct and inevitable outcome of
thete being no policy on Punjab except
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appeasement and gimmickry. May | know as
to what is their policy now? Do they have any
policy other than appeasement and gim-
mickry? Is the writ of the Government run-
ning in all parts of Punjab today? Does the
Government exist there? The Government
did not exist in May last, because it was Shri
Chandra Shekhar's Governent which was
your ally. But, does the Govaernment exist
today in Punjab? Tha nation wants an an-
swer for it.

| have got the figures from the Govern-
ment sources also, to show what has hap-
pened. The total killings in 1990 was 3,787.
The sources say that in 1991 {ill now, 1,667
civilians, 374 securitymen and 1,641 mili-
tants have lost their lives.

The incidents have increased; the vol-
ume has increased. Not only the volume has
increased, but there has been a qualitative
change of the terrorist attack which has to be
taken note of. The concentration of attack is
one the security personnel, on the security
staff. | feel that is a part of the total strategy
of Pakistan. They want to demoralise our
sacurity forces. Therefore, attacks are not
only on the security personnel but also on
their relatives so that our security personnel
cannot meetthe situation withall their strength
and vigour. This is the strategy externally.
Internally, your writ does not run. Politically,
Mann has been outspoken. He was speak-
ing something earlier but never has spoken
about the Khalistan in so many unmistak-
able terms. Let me quote. He says th+' it is
their experience:

“One thing is clear now. Notning
short of separate

sovereign Sikh State will satisfy
the Sikhs.”

This is a development on political as-
pect of the problem. During Natlonal Front's
time, this kind of statement was naver made
by the Khalistanis or had not the courage to
make this kind of statement, whatever may
be your assessment of the situation. Why is
he in a position to make the statement in
categorical terms? There must be a sover-
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eign Khalistan because of international situ-
ation that has of late taken place because of
encouragement being provided by the forces
outside the country.

Now again | want to draw your attention
to other kind of subversive activities. | have
got with me a newsitem published in the
Telegraph a few weeks ago wherein it is
stated:

“The Purjab policy is repressive,
says Asia Watch.”

There is that ‘Asia Watch'. | do not know
what does it mean. It is naturally based in
New York. They have produced a volumi-
nous report. | only want to mention some of
the paragraphs inthat only in order to stress
upon the fact that politically the Punjab prob-
lem has become all the more serious and
assumed an alarming proportion not only
from the point of view of the domaestic situ-
ation but also from external deveiopments.
Andthe Government has got no assessment
of the situation, the Government has got no
action plan, and the Government still contin-
ues to pursue a policy of drift and procrasti-
nation - that too in the case of a problem like
Punjab. This 138-page report charges a big
thing:

"It claims that the Punjab police,
paramilitary troops and the Border
Security Force have engaged in
‘widespread summary executions’
of civilians and suspected militants.
Many executions are of peoplewho
were first detained in police cus-
tody and then said to have been
killed in ‘encounters’ by security
police.

These killipgs‘ are not aberrations
but rather the product of a deliber-
ate policy known to high-ranking
sacurity personnel and members
of civil administrations and New
Delhi'."

Ithink, it is not necessary to quote more
because the intention is clear that external
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agencies are working round-the-clock to
destabilise our country and create a condi-
tion of destabilisation within Punjab. In this
situation, | am really very surprised to find
and shocked also that the Government has
got no policy to pursue and no well-thought-
out integrated plan of action to mest the
situation in the country today. It appears to
me that the Government has taken to the
policy of military solution and the question of
political solution has been ruled out.

Why | say so is because the entire
Punjab is declared as a disturbed area. That
means you want to meet the situation by
deployment of Army and security personnel.
Basically, the problem is not a military one;
the problem is a political one and a political
solution is to be worked out and not a military
solution. lfeel that this is a pointon which the
Central Government must arrive at a conclu-
sion on whether they have decided to have
amilitary solution to the problem. Our friends
are very much out-spoken and they say
‘Demolish all the camps which might be
existing within Pakistan’. There is a way out
to have a solution other than a military solu-
tion to the problem. You do not want it, as far
as your statements are concerned. But what
you are doing is creating a condition which
helps indirectly and directly the insurgents,
the militants, the Khalistanis, the separatists
and you are alienating increasingly the broad
patriotic masses of Punjab, be a Hindu or a
Sikh. Therefore, political solution suggests
that there should be increasing political ac-
tivities to isolate the militants from the broad
patriotic, democratic and secular masses. It
appears to me, as per the developments
today, that you have given up that idea of
meeting the situation paolitically and you are
harping in the dark to find out a military
solution to the problem. This is not going to
bring the desired result.

Elections must be held. Election is a
political process. It is admitted that election
is a culmination of a political process. Hold-
ing polls in a particular day cannot be con-
strued as a political process. Election at the
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end of a process and more at the end of the
campaign constitute a political process. You
have not started that process. You have not
started the campaign and you have notdone
any political campaign in order to isolate
militants and insurgents from the broad
masses. How can free and fair elections be
held unless the masses are involved? You
have got no plan to involve the masses. On
the other hand, as has been rightly pointed
out, according to the Government's assur-
ance, elections areto be held beforethe 15th
February. Political campaign has not yet
started. Political parties have not started
their political campaign and military actions
are being encouraged increasingly thereby
feeding on the militants and insurgents.

| would, therefore, ask the Government
whetheror notthey are seriousin holding the
elections before the 15th of February. If they
are serious, political process should start
immediately. Some of the items have al-
ready been mentioned that Rajiv-Longowal
Agreement constitute the basic framework
for a democratic political solution of the
Punjab problem. Of course, the situation has
changed. There have been new develop-
ments also. Nuances may be changed but it
provides the basic political, democratic and
secular framework for a solution to this prob-
lem. But they have not yet started any pro-
gramme; they do not want that Rajiv-Lon-
gowal Agreement should be implemented.
Unless that political framework is worked out
and improved upon, | think, there is no pos-
sibility for a solution to this problem. | would,
therefore, say not to rely on the militant path.

17.00 hrs.

Rely exclusively on the democratic and
secular path that allows political forces to
play their due role and create conditions for
free and fair elections so that the Punjab
problem can be solved with the basic in-
volvement of the patriotic, democratic and
secular people of Punjab and that too with
the active assistance.and cooperation of the
patriotic masses of the country as a whole.

Politically, there should be two broad
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camps. Those who are for the unity and
integrity of the nation should be in one camp
and those who are against the unity and
integrity of the country should belong to the
other camp. If ths broadening of the ap-
proach is not there, if the Congress Party
and this Government have not changed their
political attitude and if they do not abandon
their narrow partisan interests, Punjab can-
not be saved. It can be saved only through
the broadening of the approach and only by
this path, the people of Punjab can meet the
onslaught of the militants and insurgents
effectively and safeguard the unity, integrity
and sovereignty of our nation.

[ Translation)

SHRI RAM NAIK (Bombay North):
Madam, Chairperson, | would like to submit
my views on two points. First the total provi-
sion made in this Budget forvigilance is only
of the order of Rs. 59 lakh. But in view of the
vastness of the State and its various prob-
lems, this provision is negligible. | would like
to know the steps you are going to take in
regard to vigilance?

Secondly, there is constant increase in
the terrorist activities in Punjab. You are
aware that besides killing pecple, they are
indulging in large scale bank dacoities and
are demanding ransom. What action is being
taken in this regard?

At the same time, | would also like to
suggest that upward revision ofthe ceiling of
small scale units should be done in Punjab,
Once Punjab was quite developed in the
area of small scale units but today it is
lagging behind for which the people of Punjab
are not responsible. It is happening due to
the present political situation there. There-
fore, Iwould request you to revise the limit for
small scale industries upto 40 to 50 per cent
so that those who are coming forward to set
up small scale industries may reap some
benefit.

In the end, | would like to submit that in
the today's issue of the Indian Express Shri
Buta Singh’s letter to the Home Minister Shri
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Shankarrao Chavan has appeared stating
that one of his relatives has been abducted
andthe abductors are demanding release of
the people who had been arrested under *
TADA'in Rajasthan, in returm. The Govern-
ment of India should make efforts to get his
relative released. In response to that the
Home Minister has written a letter to the
Chief Minister of Rajasthan to consider the
case of theirrelease. Now the Home Minister
is asking the Chief Minister of Rajasthan to
consider the release of such persons who
have been arrested for indulging in disrup-
tive activities inthe State and hadbeen jailed
under ‘TADA' in order to get an abducted
relative of an hon. leader freed from abduc-
tors. | would like to know whether the Gov-
ernment is really serious about the Punjab
problem? You may recollect that during the
Janata Dal regime, there was acompromise
to release the daughter of the then Home
Minister, Shri Mufti Mohammad Sayeed.
What were the views of your party at that
time and what are you saying now. You were
blaming them but now practically you are
doing the same thing. | would like to know
what does the Government wantto do? The
Government is answerable for the same.
Will the hon. Minister say while replying to
the Budget as to what are the plans of the
Government to deal with the activities of
militants.

It is learnt that Shri Buta Singh has
written a letter to the Home Minister and the
Union Home Minister has written a letter to
the Chief Minister of Rajasthan to release
the militants. How long such things will con-
tinue in the country? Will the Government
fight the terrorists in this manner and should
the Parliament allocate funds for this work?
May | know what the Government is doing in
thisregard. Iwould also like to warn that it will
not helpthe Government any way to fight the
terrorists. They cannot also maintain the
unity of the country. The hon. Minister should
reply my point.

Withthese words, | conclude my speech
as | had said that | would conclude within 3-
4 minutes.
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SHRISRIBALLAV PANIGRAHI (Deog-
arh): Madam, Chairperson, | rise to support
the Punjab Budget. This is the Budget of the
richest State of our country. Itis an irony that
the Budget of the richest State of the largest
democracy of the world has to be passed In
the Parliament, the Lok Sabha. It is not the
first time that we are passing the Punjab
Budgetinthe Parliament, earlier also we had
passed the Punjab Budget. | wish that after
the firm declaration that the election for the
State Legislature of Punjab willbe heldinthe
month of February this will be the last Budget
for Punjab to be passed in the Parliament.

Madam, at the outset | pay my tributes
to the people of Punjab for their heroic role
both during the freedom struggle and in the
post-indepandence period inthe green revo-
lution. | pay my tributes to the common
people of Punjab who are playing a heroic
role in these days of turbulence. | must say
that the people of Punjab have heroism
inherent in them and they are brave people.
Even today amidst such disturbing situation
Punjab enjoys the fruits of a vibrant econ-
omy. Our friends from the Opposite side
have criticised that the economy in Punjab is
dwindling. | do not agree with it. Had there
been normal situation in Punjab, there would
have been much better performance, but still
under such a disturbing situation the econ-
omy is quite vibrant. Madam last year it
exceeded the agricultural production target.
The target for foodgrains was 192 lakh ton-
nes, which was exceeded. Compared to
previous year's production figures, it is five
lakh tonnes higher.

Punjab has become an agriculturally
pioneer State. Industries by the Oswal Agro
Group of companies, Thappar Group of
Companies, JCT Mills, Pepsi colaand soon,
have been set up even in such a disturbed
situation.

So, industrially and agriculturally, Punjab
is going ahead in the current year, for which
we are passing the Budget here. It is notthat
the Government is not aware of the situation.
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Let us not forget that Punjab Is not the
problem of any particular party or the Gov-
ernment alone. Admittedly, this is the na-
tional problem. This is a national crisis. Who
denies that Punjab is not the national crisis?
When there is a national crisis, there has to
be national endeavour to find out a happy
solution. Naturally, that calls for a consen-
sus, consensus of political parties.

| was hearing painfully the criticism,
levelled by some JD Members. They were
citing the visit of Shri V.P. Singh as a historio
visit, the then Prime Minister to Amritsar - the
Golden Temple. | would say emphatically
that Shri. V.P. Singh has been the greatest
political actor not only in India, but probably
one of the greatest Actors in the world. He
dramatise things to take political mileage
only.

MR. CHAIRMAN; | think the comments
should be avoided on some one who is notin
the House.

(Interruptions)
[Translation)

PROF.PREM DHUMAL:Mr. Chairman,
| am on a Point of Order, the name of Shri
Mukul Wasnik is coming in the close circuit
T.V. outside. It may please be got corrected.
[English]

MR. CHAIRMAN: Okay.

[Translation)
It is not a Paint of Order.
(Interruptions)
17.14 hrs.
[MR. DEPUTY SPEAKER in the Chair]
[English)

SHRI SRIBALLAV PANIGRAHI: | know
that the point of order has no force.
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Madam Chairperson, since this is a
political problem and this is a national crisis,
therefore, no political party should politicise
this issue. | do not want to bring any refer-
ence to any Leader personally, thereby only
undermining the gravity of the situation. How
to solve it? As | told you this is the Budget
where there are some welcome features.
The planoutlay fixed for Punjab in this Budget
is Rs. 1010 crore. In addition to the normal
Central assistance of Rs. 207 crore, the
Caentre has provided in this Budget a special
assistance of Rs. 600 crore. Naturally, the
Government of India is aware of the eco-
nomic needs of Punjab and therefore it has
gone all out to give central assistance of this
magnitude. There is again a redeeming
feature.

Out of this, Rs. 284 crores has been
placed or is being placed at the disposal of
the District Planning Boards in view of de-
centralisation of planning; the planning proc-
ess in Punjab has been decentralised and
such a huge amount of Rs. 284 crores is
being placed at the disposal of the District
Planning Boards, naturally, to look afterorto
cater to the local needs in the rural areas.

There are several welcome features in
this budget. But, at the same time, the prob-
lem of terrorism continues to be there un-
abated. Naturally, there is a point of anxiety
for everyone. All efforts should be made for
a consensus on this political process to
settle the crisis there. Of course, the long
spellof President’s Rule creates vested inter-
ests; it has done so in the Punjab; and the
earlier the President’s Rule is given a fare-
well it is better for the nation and for Punjab
also. At the same time, | would like to put a
question. There is always some criticism
that the Congress Government backed out
of holding elections; the largest political party
did not support for holding elections. But
they are forgetting that even some other
political parties were also associated with it;
the Left Parties were also associated with it.
To hold elections there definitely is upper-
most in our mind and is a very fundamental
necessity; but, atthe sametime, it is equally
important that elections which are held
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should be free and fair. The situation prevail-
ing at that time in Punjab could not have
facilitated holding free and fair elections.
Can anybody placing his hands on his chest
say that the situation was favourable to hold
free and fair elections at that time? How
many candidates were shot dead? Eventhe
candidates had to take shelter in police sta-
tions. Was it not a fact? Therefore, we should
create such a situation today, all the political
parties together, where free and fair elec-
tions could be held. Of course, the Govern-
ment should take an initiative in this direction
in this matter. | would request the hon. Min-
ister to take note of it. Of course, the Prime
Ministeris aware of it. That initiative has tobe
taken by the Government that all the political
parties will associate themselves wholeheart-
edly with this so that an atmosphere is cre-
ated for holding free and fair elections. kis a
question of confidence among the people.
Without such an atmosphere, without such a
congenial climate if elections are held, who
will go to the polling booths? Only a limited
number of militants will gothere. What willbe
the result? To hold elections in such a
situation will turn to be worse than what we
want. Our hopes willbe shattered and irrepa-
rable damage will be done to the States and
the nation; this is what | apprehend.

What happened in the past? Now, the
foremost task before everybody, before the
nation, before all the political parties is to
apply our mind together and jointly address
ourselves to this problem and create a situ-
ation which will be favourable to holding
elections where common voters will turn up
in large numbers, in good numbers to elect
their representatives.

Therefore, | contragulate the Govern-
ment of India for having changed the Gover-
nor. In the meantime, the new Govarnor has
taken certain initiative in this direction. He is
going round and holding people’'s darbars;
heislisteningtothe grievances of the people.
In addition to that, there should be commit-
tees of people formed at different levels,
district level, and down below at block and
panchayat levels. Together with other politi-
cal parties, associating the representatives
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of different political parties, political parties,
maijor political parties who do not want to
shirk the responsibility, of course those who
want to come forward to face the situation
meetings should be held. There are quite a
large number of patriotic political workers
coming forward and in the process they are
sacrificing their lives. We pay our tributes to
them. Therefore, with such people commit-
tees should be formed and leaders of politi-
cal parties should visit Punjab and different
areas of the State, and hold meetings.

Then, the Rajiv-Longowal Accord should
beimplemented. Someof our hon. Members
from Bengal while participating in this de-
bate were critical of the Government of In-
dia's role and saying that there is no govern-
ment worth the name there. | would only ask
them what was happening in Darjeeling Hills
some years back? How was that problem
solved? Who took the initiative? Was it not
resolved by the Centre? The initiative was
taken by the Government of India, from
Delhi, not by the States.

SHRIBASU DEB ACHARIA (Bankura):
The State Governmenttook the initiative and
that problem was solved.

SHRI SRIBALLAB PANIGRAHI: The
Government of India took the initiative. The
credit, by and large, went to Raijivji. The
Rajiv-Longoval Accord, the Assam Accord
and the Darjeeling Accord, were the out-
come of Congrass initiatives. Therefore, it is
no use criticising since we know the depth of
the problems.

SHRI BASU DEB ACHARIA: All these
accords only created discord.

SHRISRIBALLAV PANIGRAHI: Itis not
the handiwork of any single political party
and sinca it is a major national crisis threate-
aning our integrity all out joint efforts should
be made to solve the problem. Had the
masses been with the militants things would
have been different. My heart is full of grati-
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tude for the common man, for the boldness
shown by them. The militants have tried to
create disunity, communal riots and commu-
nal tension. Having failed there they have
now gone to Uttar Pradesh and other areas.
They are trying to create trouble there.
Therefore, all the political parties and the
Government of India should reach the people.
So, | say that the Rajiv-Longowal Accord
should be implemented in its entirety.

Again the border problem and the water
disputes should be solved. There is another
questionthe Centre State relationship which
is agitating the minds of different political
parties and those who are at the helm of
affairs in the States. Commission recom-
mendations are there. Of course there is
also a Cabinet sub-Committee workingonit,
looking into it. But it is also time that there is
a fresh debate or“a national debate on this
issue, looking into the chanted situation in
India. The situation abroad is also changing
these days. We should see how things have
changed. Swift changes are taking place.
Theretore, the Centre-State relationship in
the context of the vexed Punjab problem
should be discussed. |would suggestthat an
all-party meeting or a meeting of the National
Integration Council should be convened as
early as possible, exclusively for Punjab and
Kashmir. ULFA may also come up. When
elections were held all over the country there
were demands to exclude Punjab and Ka-
shmir; only Kashmir was excluded, but not
Punjab. Now that matter is not raised. But
different political parties are trying to find
fault with the Centre saying that at the in-
stance of the Congress Party the Punjab
elections were postponed. | do not say
anything on it but the first and foremost task
is to create a situation conducive for holding
elections. Naturally it is a slur on our democ-
racy, the largest democracy in the world that
one State is kept under the President’s rule
indefinitely and that too the State of Punjab
which is the richest State which is having a
very straight record, brilliant record of hero-
ism and sacrifices and as | said it is a State
which has played a great role at the Time of
the Indo-Pak war also. Every time when
there is any trouble, any war in the country,
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it is the heroic people of Punjab who stood
like a rock behind our nation.

With these words, | support the Budget.
lalso say that itis not the time for any political
party or any leader to make allegations or
raise finger at anybody else that he is re-
sponsible and all that. It is the time for jointly
taking swck of the situation without trying to
take any political advantage of the situation.
It is our national task, patriotic task to sit
together and work together to solve this
problem. When there will be unity of pur-
pose, sincerity of purpose and sincere ef-
forts are made in this direction, | am sure,
those will bear fruits and will not go waste.

[ Translation)

SHRI SURYA NARAYAN YADAV
(Saharasa): Mr. Deputy Speaker, Sir, witha
heavy heart we are discussing the Budget of
Punjab once again in the Lok Sabha. | have
availed of 4-5 opportunities to speak on the
Punjab Budget. Whichever party may be in
power, every time it has been promised that
elections would be held in Punjab but till now
nothing concrete has been done for the
same.

Just now, my friend was saying that we
should consider the Punjab problem on an
all party basis and most of our friends must
have had the experience that all these points
are being raised whenever the Budget is
presented and thereafter everything is for-
gotten after the discussion on Budget is
over.

Sir, the Punjab issue has not remained
confined to the State orto the country alone.
Punjab has acquired international signifi-
cance. You are aware that the problem is
raised on all international platforms. What is
allthis? If peace talks are held in this country
the Sikhs cometo participate in the talks with
their daggers. If they are not allowed to
participate along with their daggers, the is-
sue is being internationalised. What is all
this? We should consider this problem seri-
ously and take a decision accordingly.
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Sir, you would like to know that when-
ever Shri Mann, hon. Member from Punjab
spoke on Punjab he linked it with hisdemand
for Khalistan. Hon. Home Minister is pres-
ent. Did he ever read his statement? Is there

"any point in his statement which calls for our

serious consideration. What are your views?
Itake it granted that the Government has not
so far formed any view on that. Perhaps they
feel that there is no substance in his state-
ment. There standard is going down. It is
such a supreme institution. It is the tower of
democracy. But | feel that it has no solution
to the problem.

Mr. Deputy Speaker, Sir, one may be-
lieve it or not, but it remains a fact that earlier
allocation in Punjab Budget and the prog-
ressthat usedto take place there is notthere
now. In Punjab | have observed that an
agriculturist who possessed 4tractors, pump-
set and other machinery is forced to sell out
his land. It is the duty of the Government to
take stock of the situation on the spot.

My friend was just now saying that if
extremism in Punjab is attributed to unem-
ployment and poverty. There should have
been maximum extremism, in Bihar and
Uttar Pradesh, from where the labourer are
going to Punjab in search of employment.
The Government is still under the false
impression. | want to say clearly that there is
Pakistan's hand behind all such activities,
because Pakistan has clearly said that it
would help the extremists, and the Govern-
ment is trying to suppress allthese facts. Our
Government should take up this problem
seriously with Pakistan. Three months ago |
had said in this very House that if a situation
arises where war can’t be averted we should
not hesitate. Now-a-days so many people
are being killed and so many are kidnapped.
A leader like Shri Rajiv was assassinated.
The Government is making a mockery of this
problem as if it was a very minor thing. It will
not last long. Today ortomorrow we will have
to wage a war. If necessary it should be
raised in the United Nations. We should
present our clear stand in the U.N. Now-a-
days Pakistan is indulging in bombardment
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on the borders, and it is warning us time and
_ again. Pakistan has clearly sald that it would
help the extremists. Why should we hesi-
tate? Now-a-days we are passing through a
financial crisis. You want to strengthen the
financial situation of the country, but is it
possible to do so in this manner? Therefore,
the Government should invest as much
money in Punjab as is possible. Though
much money is being spenton armed Forces
butthe border cannot sealed. Due to this the
extremists are sneaking into our territory
with ease. During the National Front Gov-
emment the work of sealing up the border
was started. The Government says that the
border has been sealed. I itis so from where
do the extremists enter into our tesritory? Is
our army on the border so weak that it can't
watch the borders? During the National Front
Govermnment also there was a proposal to
this effect. But | opposed. The Government
will have to take concrete steps. These days,
we will have to help the agriculture labourers
and small industries, and the people who
have suffered loss atthe hand of the extrem-
ists or for some other reason. We will have to
provide security and help the industrial units
for their development. Then alone we cando
maximum good to Punjab.

Mr. Deputy Speaker, Sir, | won't take
much time of the House. i would only say
that there is a need that the Government
should adhereto promises it made in the last
Budget Session that elections in Punjab
would be held in March 1992. Just yester-
day, there was a newspaper report that
elections would be held by February 1992.
What | mean to say is that whatever be the
circumstances, elections should be held in
Punjab. The voice of the masses of Punjab
should reach the Lok Sabha and the Local
Legislative Assembly. Please do not post-
pone the elections.

Secondly, the Government wants to
improve the situation in Punjab. The Gov-
emment should take consensus of all the
parties and views of all of our hon. friends.
This is very essential. The concensus ar-
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rived atmay be implemented seriously. Thei
should be no laxity. | balieve that avery par
is ready to render help for the welfare of i
country. With these words, | conclude.

[English)

SHRI BASU DEB ACHARIA: Mr. Dep-
uty Speaker, Sir, we do not see amy indica-
tion that the elections will be held in Punjab
in near future. When the Resolution regard-
ing extension of President’s rule in Punjab
was being discussed here in this House in
the last session when the Lok Sabha was
extended for a day, we were assured by the
Prime Minister that elections would be held
in Punjab by February next year but no
particular date was mentioned. Already two
months have elapsed since this announce-
ment was made by the Prime Ministerbut no
concrete steps have been taken by the
Central Government to create a favourable
situation to have a peaceful election peace-
ful poll in Punjab. Almost all the politica!
parties have demanded elections in Punjab.
We want that elections should be held be
cause we want that some political initiativ-
should be started. But during these tw.
months, what has this Government done”
They have only changed the Governor an
they have appointed new Advisars. Thes:
two steps they have taken,

So many suggestions were put forwarc
by the Members during that debate, such as
formation of district level and taluka leve
committees, but no steps have beentakenii
this regard. The situation has been furthey
deteriorated since October, 1991 when
hundreds of rural branches of banks were
burnt down by the extremists. One of the
important leaders of our party, the Secretary
of our Kisan Sabha, Comrade. Cheema was
killed along with his family members. Hun-
dreds of our party workers were killed by the,
extremists during these years for fighting
against these divisive and extremist forces
The situation has been further deteriorated.
The Government has not come out with any
clear -cut policy in these five months period.
| want to know how they want to hold the
elections? For holding the election a situ-
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has to be created. Some steps like
mplementation of the Punjab Accord have
‘kbe taken to create a suitable situation, to
sssuagethefeelings of the people of Punjab.
Yhy is the Government silent in this regard?

They have their Government in Har-
yana. Punjab is under President's rule. |
think there is no difficulty inimplementing the
Punjab Accord. Where is the difficulty in
accepting at least some of the important
demands of the people of Punjab like trans-
fer of Chandigarh, referring the river water
dispute to the Supreme Coun, transferring
some areato Haryana, punishing the people
responsible for the riots after the assassina-
tion of Shrimati Indira Gandhiin 19847 Why
the Government could not take any steps in
this regard? All these steps could have
assuagedthefeelings of the people of Punjab.
All these steps could have created a favour-
able situation in Punjab for holding the elec-
tion. 1 do not know whether the Government
propose to hold election with the help of
militants. Or will it be by applying TADA or
~ther black Acts? | do not know.

2 My colleague Shri Ajoy Mukhopadhyay

Jas also mentioned about another aspect,
sgarding the workers of Punjab. In 1986

ﬁan | was on a short visit of a day ortwo to
unjab, | went to Chandigarh.

In that situation they could organise a
Sadayatra in 1986 against these Khalistani
ces, against these extremist forces. But
Jow the Government of Punjab, how they
gra behaving with these workers? Thou-
sands of workers of the Food Corporation of
Inclia are on strike, | mean the contract
workam. the handling workers. They work
only in Punjab. | do not know why this
discrimination is there in Punjab when in the
neighbouring State in Haryana this contract
system has been totally abolished. Why in
Punjabthis system is still continuing? Against
Mis system, against this exploitation, the
workers of the Food Corporation of India in
Punjab are struggling. They are on strike in
a godown in Sangrur. When there was a
change of contractor, when anew contractor
was appointed, this new contractor threw
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away all the old workers who have been
there for years together, and there was
demonstration and there was polioe firing,
and one worker, Shri Jagdev Singh, was
killed by police firing and several of them
were injured, hundreds of workers were .
arrested in the month of October, in Abohar
8 workers were killed by police firing. But
workers of Punjab, particularly the working
class, are fighting for unity and integrity of
the country. When they are fighting against
the Khalistani forces, extremist forces,
against the divisive forces, what the Govern-
ment is doing? How are they dealing with
these workers? These workers are being
killed by the police. So, what | suggest is that
if the Government is sincere enough to hoid
election as the Prime Minister assured the
House that election would be held by 15th of

. February 1992, then a peaceful situation has

to be created and for creating this peceful
situation, certain concrete steps have to be
taken. So, the Minister must tell this House
today what concrete steps Govemment
propose to take to create a peaceful situ-
ation. Now, migration is taking place. Indus-
trialists are shifting their industrial units from
Punjab to other States. So, what will happen
to Punjab after a few years if this migration
takes place, it industrial units are shifted
from Punjabto other States? So, the Minister
should tellthe House the concrete steps that
the Government proposes to take to create
afavourable situation in Punjab to hold elec-
tions by 15th February, 1992.

17.51 hrs.

SHRI MUKUL BALKRISHNA WASNIK
(Buldana): Mr. Deputy Speaker, Sir, once
again we are deliberating upon the Punjab
Budget and once again all the speakers who
have expressed their views on this could not
deliberate much uponthe Budget provisions,
but rather have expressed their concemn
about the prevailing situation in Punjab.

Sir, forthe last several years repeatedly
this House has been taking up the Punjab
Budget; the House has been discussing the
Punjab problem; many a time it has ben felt
that there has to be a firm policy in tackling
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the situation in Punjab and many a time, the
Government had announcad thatthey would
be shortly announcing a policy to bring back
normalcy in Punjab . This has been happen-
ing repeatedly for such along time and it now
seems that this serious issue for which the
whole nation is concerned, we are all taking
this issue in a very casual manner. The
Government has announced that it is com-
mitted to hold the Punjab elections before
the 15th of February, 1992. The elections
which were to be held in July this year were
postponed and had rightly been postponed.
During the election campaign we witnessed
that 22 candidates for the Assembly elec-
tions and 2 candidates for Parliament elec-
tions were shot dead. We want elections in
Punjab, but not at the cost of the people of
Punjab. We want that Punjab should be
brought back to normalcy; that Punjab should
have a democratic form of Government and
we also want that Punjab which has been a
prosperous State should continue to pros-

per.

Sir, whenever there was an attack on
the unity and integrity of India, whenever
there was a thereat from Pakistan on the
Indian borders the people of Punjab fought
bravely; they have shed their blood for the
unity of this land they have toiled to keep this
nation together, united, integrated and to-
day, the nation owes its responsibility to see
that it jointly works towards evolving a strat-
egy to solve the Punjab problem. Asthe Hon.
Member Shri Dharampal Singh Malik was
saying, we had been talking on Punjab for a
long time, butwhatisthe rootcause of Punjab
problem? Why have we been failing for such
a long time? Frequently we have been an-
nouncing thatthe Gowvt. is committedto solve
the Punjab problem, but everyday, the
newspapers are full with headlines that 25,
30, 40 or 50 people have been killed in
Punjab. Now-a-days it seems that if we read
a report that 25 paople have been killed in
Punjab many of us will just turn the page. i
does not attract our attention unless and until
50 or 100 people get killed; 25 or 30 people
getting killed in Punjab is no more a matter of
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concern. This is the situation in Punjab. In
the last Budget Session, we announced that
elections would be held by the 15th of Feb-
ruary. But what have we done till date in this
regard. What steps the Government has
initiated to see that elections in Punjab are
held in a free and fair and peaceful atmos-
phere so that the voters turn out in large
numbers. That will be the democracy in the
real sense of the term. We do not want
elections just of the sake of elections.

In the last elections held in Punjab, the
Barnala Government assumed power. But
the Barnala Government failed ultimately.
The Union Government at that time had
extended all possible support but because
the Barnala Government, could not come
outwith a political strategy, that Government
failed. The state of emergency was therefore
to be imposed then,

Since the time the hon. Home Minister,
in the last session had announced that elec-
tions had been postponed but were not
postponed indefinitely, the people have
heaved a sign of relief. They thought that
elections would be held sometime soon. The
Govt. have deployed the Army; they have
changed the Director General of Police and
broughtback Mr. Gill. But whenever we tried
to revive the police personnel and whenever
Army was deployed in Punjab. But time and
again when we have taken such initiative
from the other side, the militants have in-
creased their attacks. The killings have in-
creased. | have been told just two days back
in Bengal, four Punjab terrorists were ar-
rested. Such is the situation that Punjab
terrorists are spreading in various corners of
the country. Sometimes they are arrested in
Maharashtra, sometimes in Madhya
Pradesh. They attack at various points of
time in Dalhi, in Uttar Pradesh and in Har-
yana. These things are going to increase.

We are all aware that Pakistan is con-
tinuously supporting Punjab militants through
their training camps, their weapons, their
finances and all possible political support.
Pakistan has been doing this all throughtout
including their support in the propaganda
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campaign of the militants on the interna-
tionallevel. But Sir, during the lastfew months,
except one meeting of the hon. Prime Minis-
ter with Nawaz Sharief on and meeting be-
tween the Foreign Secretaries of the two
countries, there have been no major initia-
tives to have a dialogue, and to tell Pakistan
that they should stop meddling in Punjab
affairs or else they will have to face it. How
long are we going to tolerate Pakistan’s
interference? We will have to intensify our
dialogue with Pakistan and ensure that in
some way or the other, we stop them from
continuing their operation in Punjab.

Recently the cases of abduction have
also increased. This is a recent trend and
has started when the daughter of the then
Home Minister, Mr. Mufti Mohammed Say-
eed was kidnapped in Kashmir. It was
demanded that certain hard core terrorists
should be released for the exchange of the
Sayeed's daughter. Certain hard core terror-
ists were released and that boosted the
morale of these militant organisations. From
that day onwards, everywhere, in Assam, in
Punjab and in Kashmir, several hundreds of
people were kidnapped.

In Punjab alone, these are the figures
given by the State Government of Punjab.

1;,00 hrs.

In 1989, the number of persons kid-
napped was 59.
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In 1990, the number of people kidnapped
was 411,

In 1990-91 up to October, 304 people
have been kidnapped and out of them, 107
persons have been killed.

Iwould request that Government should
have a firm and uniform policy in dealing with
such incidents.

MR. DEPUTY SPEAKER: Please con-
clude.

. SHRIMUKUL BALKRISHNA WASNIK:
Are you adjourning the House?

SHRI P.M. SAYEED (Lakshadweep):

He can continue tomorrow.

SHRIMUKUL BALKRISHNA WASNIK:
I will continue tomorrow.

MR.DEPUTY SPEAKER: The House is
adjourned to meet again tomorrow Tuesday,
the 26th November at 11.00 AM.

18.01 hrs.
The Lok Sabha then adjourned till Eleven

of the Clock on Tuesday, November 26,
1991/Agrahayana 5, 1913 (Saka)
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